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HTw, s T T=T g9 v
(T 3T wiRreror form)

St
% faeett, 105[E, 2025

T, 460(31).— stfaer aehi Fard sfarf==m, 1951 (1951 FT 61) Fit &m=T 3 Fit 3T &7
(1) T T&eq oTRAl FT TART Fd §U, Fex 1T ALHRIT, TIRH A THE 6 T &, AT TAqTE AT
AT () ATwTaett, 2016 & SIRT ¥ F9re F & T uagrT Aetotad Fae aardr g, 9 -
1. (1) = =HT &7 I TemEia® G991 (A7) ST qerrgd [Faamaett, 2025 Fgr ST Tl
(2) T = oTEERT TSTIA H THE THRTH T AT T TGed g |
2. AT T FaT (3a+) Faamastt, 2016 & sqg=t 1 H,-
(F) T<T TR o AT ATCAT TATEIAF AT & qCS ATTHAE F FIT F 4d9 a1 Tal F Farad —
AN & ¥, AT |, TIH Hiad § " ATl “TIEF S IArs T97 g4 HiAad | A arer
Tt stafeat & foru, Meafertea it sfaerfua BT s, [ma:-

4537 G1/2025 (1)
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e qi=e e Hfer T =T 17
I T A, T UF TEAT T o HigH T & AT
qIR & |=E, & A HigH FT &L AT
A q=A |, F S A T =T A7
T T A=, a7 A HigH FT &L AT
I T A, T UF TRATE FeT0T e AT 1w A7
AL YT T, FEW A0 UF 2 Fa Hfger 1 =7 17
AT qeF af=a, &y e Hfew FT &2 17
e T AL T e Af, qfr v ey gare | T A A5
greoTTelf T U g

TTA AT, FIE T FoTEE qaR I A #7 =7 15
gt T, et 99 Fear Fa+ A 71 =< 15
e |, T ue qreftor e o+ Ffee 1 &< 15
T |=a, @I UF g a7 9T A o HigH T &L 15
T |, Sgav forer Fa= &feaa F1 %< 15
T e, T S SRR quT S deneh | 97 A 1 Ew 15
e Ff=re, o9 e Fa= &feaa F1 %< 15
T A, TEW A UE HEAH I TAT T S A T =T 15
TUTT Fq=, AT 3T TR0 FoT & o HigH T & 15
Tt T, A Fares sty I HigeF AT &= 15
TeT Fi=re, | et e Fa+ e 7 =< 15
eI T, Ther fore Fa- &feara F1 52 15
T T, ahaga Ja §fewm w177 15
e A, g R v A e e Fa Hfger 1 =7 15
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T W, WIRET UF AT T T G Feary | A HiGH 7w 15
T Y w e, af A avEw, 98 ey | 0 A w7 &7 15
T Fqi=ra, Foe T T Fa+ i 7 =< 15
eI |, T FETe A Fa AfesT FT =< 15
YT Fa, T v, fverr ve arere e | O AEH w7 & 15
STETT AT, ST HHTET ooy U e Jaq AfzF F1 = 15
e |, AT U Hepia® wraer Jaq AfgF 71 =W 15
JeT g, =T v SeHnn Fa+ i 71 =< 15
T A, AETHETF A U4 qE7HT e Ja AfEFT T FT 15
T fAATH S, FrershTar A9 AT S Jq HigF 7 & 15
TR, STHTSHT AT S Afeer w7 =T 14
AT, TRATT TAT e AT FT =T 14
AT, STAUTSIET THTT Fa+ e 7 =< 14
ATH, HIART TATT I AfeaT T &< 14
AT, TG THRT Fa+ e 7 =< 14
af=a, fas (Trerea) Fa= &fea %7 =< 14
T, = (Feame &) Fa+ e 7 =< 14
gf=a, fa (aste) I Hicad &1 &< 14
#f=, fae () A Al T =T 14
9T, SHoadt A AT 1 =T 14
TSfre AETAEE e A, T e T Hfger 1 =T 14
af~a, qem, 9 UF geAy ey Fa+ e 7 =< 14
af=ra, st (arforeT ue 3=m) e Ffea 1 w7 14
ST, afEe awe st G Ja HfF 7 E 14
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af=ra, Tareey va gRame wearr (R forem)

Fa g 1 w7 14

Ao, FETEs UH TR FeATT (T g ud | A9 AR AT 14
i)

EENEENE N B Fa Afes 7 =< 14
AT, TRATE FedToT Ud TAU=TH e HfeT 1 =T 14
ST, T gLl U O e Hfgr 1 =T 14
T, st Fifehy e A Ao F7 waw 14

o=, F1awA AT fBTramr

Jaq g 1 wT 14

qi=re, & fRator fawnr

Fa+ BT 7 ¥ 14

af=a, FO fFoe Fa+ Af e 7 =< 14
Tfra, STETRT ATH e o HigH FT & 14
Tq=a, FERTAT (3 mT = ffe 71 w7 14

qi=a, U TATHA AT

Ja g =1 wT 14

GIEERE RN EERECIEINIEE A Rt

FqT AT 7 T2 14

o=, gateor famr

Ja+ AT =7 w2 14

o=, sffrers ug sarasTeiy dar v

Fa+ BT 7T ¥< 14

=, G TR ST Ud T ST

Ja+ AT =7 w2 14

T, AT SRR ud et

Ja+ AT =7 T 14

T, T TETAAT g U TSN e e ffgF 1 =T 14
A, St forar fame v g f e | 9 A A 14
T, 39T S e famr ST A 71 =T 14
T, gfsm=e SoaT w1 Fa- fferT F71 w7 14
i, gavaw wre o e few 1 &7 14
qf=ra, FaT qa1 ud @« foawm aw ffew Fr e 14
Tfera, wdeq v AT AT F1 =T 14
qe % A=/ @ afem I HiewF 1 w14

A
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HILT T TSIA . AHTYTL

e Hat=e afesmr Fa= &fear #71 =< 14
T, HHTST FTor e Hfew 1 =T 14
T F=re, M@ TS T Fa+ BT 7 =< 14
TH AH Fa+ BT 7 ¥ 14
T, TETI e HigHT 7 &= 14
T, T foreT Fa+ BfesT 7 =< 14
3R [ SATH T Hicad &1 &< 14
qfagd g T &f e 71 =% 14
Taeg gi=a, Tguor = e = ffes 71 w7 14
& HTAFRIL ATEHR, HIAHIAT HSAITL (w1 o HiGH T &L 14
ENEERS

AT, AT FIAHH Fa+ Af e 7 =< 14
Ao e wee, 9t s v Ja AfEHT 1 =T 14
afer, aedt B ud v T areer qur vy, | A9 A B w14
kil

T, T UF YO SeaTE o HiGH T &L 14
T [Aer® Ja+ AT =7 T 14

(@) 9ae = Afafh AT 9 a7 9t dfgd 5T EER Tl AT TATE A AT
F AN IqTET T Fd 7ol Tal F Hated AR @ |, qriert §, T svrer & e o
areit gfafeat & foro FMwterfera #r gfaeenfoa B s, -

"t AfSrEgeE 3T Ferel

afvy Ay wf=e

foror fRrere, forerr

Ah, TOe=T ot e

e, ST foawr atie va smfa

THET IATheT T ITAT [ 9T o 3iavia

o, sreHu

e, a2y swer feepa e A
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aer, T U oEr

fAere, o, swiaey [fer o awg i

AT, ATIOTST S T

T TS, Ao, ufsrw & v a9 fore e

THST, Tt sver A e

Reers e #rgar, 7o avmer s gt srstiiEET o

e, i stfser ua qaer

Raer, gew, &9 U 7eqw I

IGEE R IE

H<h, ETAST TR A

<, et e A

A, TaemaRe T A

T, ATEAE A A

S, FITE T T

e =, TIre 97T GahTe

e 9= & ArTaet

farerT strw, Stroaer

HrEa TSR0/ THSE /U=

¥ TS wfsrege e e e va qiF game staar

H<h "=a/faa afzay e qf=e £t ¥ & o s

AT, FIT AIHT TF AT FT

[T, %. 11031/7/2023-37. 973 .11 ()]

Fiaar AT a7 qt=a

ot wermr R, e 08 fBrawaw, 2016 # A1 #1.f7.9. 870(31) F T&8q 9T F TETLTLT TSI §
TRTfOrT fRT 10 o iw qenesTa Referfera aran. [, gear qur e #r gonteaa o Tos-

.9 qr.FMA. 9. IEGIED F.9. arFrfA = IEGIED
1. 1062 (31) 10.11.2016 18. 928(31) 31.12.2021
2. 1178 (1) 27.12.2016 19. 182(31) 09.03.2022
3. 1194 (1) 30.12.2016 20. 441(=) 10.06.2022
4. 575 (31) 12.06.2017 21. 619(31) 05.08.2022
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5. 1382 () 10.11.2017 22. 712(3) 20.09.2022
6. 1429 (1) 17.11.2017 23. 758(3) 30.09.2022
7. 1585 (1) 22.12.2017 24. 930(=T) 30.12.2022
8. 566 (31) 15.06.2018 25. 98(3) 14.02.2023
9. 819 (31) 28.08.2018 26. 879(%1) 06.12.2023
10. 1124 (1) 16.11.2018 27. 368 (31) 04.07.2024
11. 1222 () 19.12.2018 28. 445(37) 23.07.2024
12. 218 () 13.03.2019 29. 7(31) 03.01.2025
13. 766 (1) 09.10.2019 30. 79 () 27.01.2025
14. 813(3) 30.12.2020 31. 117(37) 04.02.2025
15. 51(31) 28.01.2021 32. 245(31) 21.04.2025
16. 108(31) 09.02.2021 33. 445(3) 03.07.2025
17. 465(3) 01.07.2021

MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
(DEPARTMENT OF PERSONNEL AND TRAINING)
NOTIFICATION

New Delhi, the 10th July, 2025

G.S.R. 460(E).— In exercise of the powers conferred by sub-section (1) of Section 3 of the All
India Services Act, 1951 (61 of 1951), the Central Government, in consultation with the
Government of West Bengal hereby makes the following rules further to amend the Indian
Administrative Service (Pay) Rules, 2016, namely: —

I. (1) These rules may be called the Indian Administrative Service (Pay) Sixth Amendment
Rules, 2025.
(2) They shall come into force on the date of their publication in the official Gazette.

2. In the Indian Administrative Service (Pay) Rules, 2016, in Schedule II,—

(a) in Part A relating to Posts carrying pay above the Senior Scale of pay of the Indian
Administrative Service under the State Governments, in the table, for the entry “West
Bengal” occurring in the first column and corresponding entries in the second column,
the following shall be substituted namely:—
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“West Bengal

Chief Secretary

Level 17 in Pay matrix

Additional Chief Secretary, Home and Hill Affairs

Level 17 in Pay matrix

Additional Chief Secretary, Finance

Level 17 in Pay matrix

Additional Chief Secretary, Agriculture

Level 17 in Pay matrix

Additional Chief Secretary, Forest

Level 17 in Pay matrix

Additional Chief Secretary, Health and Family Welfare

Level 17 in Pay matrix

Additional Chief Secretary, Industry Commerce and Enterprises

Level 17 in Pay matrix

Additional Chief Secretary, Power

Level 17 in Pay matrix

Land Reforms Commissioners & Principal Secretary, Land and
Land Reforms Refugee Relief and Rehabilitation

Level 15 in Pay matrix

Principal Secretary, Personnel and Administrative Reforms

Level 15 in Pay matrix

Principal Secretary, Backward Classes Welfare

Level 15 in Pay matrix

Principal Secretary, Panchayat and Rural Development

Level 15 in Pay matrix

Principal Secretary, Food and Supplies and Food Commissioner

Level 15 in Pay matrix

Principal Secretary, Higher Education

Level 15 in Pay matrix

Principal Secretary, Science and Technology and Biotechnology

Level 15 in Pay matrix

Principal Secretary, Labour Department

Level 15 in Pay matrix

Principal Secretary, Micro Small and Medium Enterprise and
Textile

Level 15 in Pay matrix

Principal Secretary, Non-Conventional and Renewable Energy
Sources

Level 15 in Pay matrix

Principal Secretary, Public Health Engineering

Level 15 in Pay matrix

Principal Secretary, Public Works Department

Level 15 in Pay matrix

Principal Secretary, School Education

Level 15 in Pay matrix

Principal Secretary, Transport

Level 15 in Pay matrix

Principal Secretary, Urban Development and Municipal Affairs

Level 15 in Pay matrix

Principal Secretary, Women and Child Development and Social
Welfare

Level 15 in Pay matrix

Principal Resident Commissioner, Govt. of West Bengal, New
Delhi

Level 15 in Pay matrix

Principal Secretary, Fisheries

Level 15 in Pay matrix

Principal Secretary, Animal Resources Development

Level 15 in Pay matrix

Principal Secretary, Technical Education, Training & Skill
Development

Level 15 in Pay matrix

Principal Secretary, Water Resources

Development

Investigation and

Level 15 in Pay matrix

Principal Secretary, Information & Cultural Affairs

Level 15 in Pay matrix

Principal Secretary, Irrigation and Waterways

Level 15 in Pay matrix

Principal Secretary, Minority Affairs and Madrasah Education

Level 15 in Pay matrix

Municipal Commissioner, Kolkata Municipal Commissioner

Level 15 in Pay matrix

Commissioner, Presidency Division

Level 14 in Pay matrix

Commissioner, Burdwan Division

Level 14 in Pay matrix

Commissioner, Jalpaiguri Division

Level 14 in Pay matrix

Commissioner, Malda Division

Level 14 in Pay matrix

Commissioner, Medinipur Division

Level 14 in Pay matrix

Secretary, Finance (Revenue)

Level 14 in Pay matrix

Secretary, Finance (Institutional Finance)

Level 14 in Pay matrix

Secretary, Finance (Budget)

Level 14 in Pay matrix

Secretary, Finance (Treasury)

Level 14 in Pay matrix
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Commissioner, GST

Level 14 in Pay matrix

Inspector General of Registration & Commissioner, Stamp
Revenue

Level 14 in Pay matrix

Secretary, Micro, Small and Medium Enterprises

Level 14 in Pay matrix

Secretary, ICE(Commerce & Industries)

Level 14 in Pay matrix

MD, West Bengal Industrial Development Corporation

Level 14 in Pay matrix

Secretary, H&FW (Medical Education)

Level 14 in Pay matrix

Secretary, H&FW (Infrastructure & Insurance)

Level 14 in Pay matrix

Director General, AYUSH

Level 14 in Pay matrix

Commissioner, FW & NHM

Level 14 in Pay matrix

Commissioner, Food Safety & Standard

Level 14 in Pay matrix

Secretary, Department of Planning, Statistics

Level 14 in Pay matrix

Secretary, Department of Programme Monitoring

Level 14 in Pay matrix

Secretary, Public Works Department

Level 14 in Pay matrix

Secretary, Agriculture Marketing

Level 14 in Pay matrix

Secretary, Consumer Affairs Department

Level 14 in Pay matrix

Secretary, Co-Operation Department

Level 14 in Pay matrix

Secretary, Correctional Administration Department

Level 14 in Pay matrix

Secretary, Disaster Management and Civil Defense

Level 14 in Pay matrix

Secretary, Environment Department

Level 14 in Pay matrix

Secretary, Fire & Emergency Services Department

Level 14 in Pay matrix

Secretary, Food Processing Industries & Horticulture
Department

Level 14 in Pay matrix

Secretary, Information Technology and Electronics Department

Level 14 in Pay matrix

Secretary, Self Help Group and Self Employment Department

Level 14 in Pay matrix

Secretary, Mass Education Extension and Library Services
Department

Level 14 in Pay matrix

Secretary, North Bengal Development Department

Level 14 in Pay matrix

Secretary, Paschimanchal Unnayan Affairs

Level 14 in Pay matrix

Secretary, Sundarban Affairs Department

Level 14 in Pay matrix

Secretary, Youth Services and Sports Department

Level 14 in Pay matrix

Secretary, Tourism Department

Level 14 in Pay matrix

Secretary/Special Secretary to Government

Level 14 in Pay matrix

Chief Electoral Officer

Level 14 in Pay matrix

Commissioner, Social Welfare

Level 14 in Pay matrix

Principal Secretary, Gorkhaland Territorial Administration

Level 14 in Pay matrix

Labour Commissioner

Level 14 in Pay matrix

Commissioner, Panchayats

Level 14 in Pay matrix

Commissioner, School Education

Level 14 in Pay matrix

Excise Commissioner

Level 14 in Pay matrix

Transport Commissioner

Level 14 in Pay matrix

Member Secretary, Pollution Control Board

Level 14 in Pay matrix

Chief Executive Officer, Kolkata Metropolitan Development
Authority

Level 14 in Pay matrix

Commissioner, MNREGS PROGRAMME

Level 14 in Pay matrix

Special Resident Commissioner, Govt. of West Bengal

Level 14 in Pay matrix

Secretary, Urban Development & Municipal Affairs and MD,
HIDCO

Level 14 in Pay matrix

Commissioner, Textiles and Sericulture

Level 14 in Pay matrix

Director of Employment

Level 14 in Pay matrix
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(b) in Part B relating to Posts carrying pay in the Senior Scale of the Indian Administrative Service under the
State Governments including posts carrying Special Allowance in addition to pay, in the table for the entries
occurring under West Bengal the following shall be substituted,—

“District Magistrate and Collector

Senior Special Secretary

Mission Director, Education

Commissioner, Backward Classes Welfare

Director, District Distribution Procurement & Supply
MD, Benfish under Fisheries Department

Director, ICDS

Director, West Bengal Power Development Corporation
Director of Treasuries and Accounts

Director of Pension, Provident Fund and Group Insurance
Commissioner, Commercial Taxes

State Project, Director, Paschim Banga Sarva Siksha Mission
MD, West Bengal Financial Corporation

Director and CEO, WB State Rural Livelithood Mission
Director of Land Records & Survey

Director of Micro, Small and Medium Industries
Registrar, Co-operative Societies

Director of Fisheries

Advisor, Industries & Additional Resident Commissioner
Commissioner, Howrah Municipal Corporation
Commissioner, Siliguri Municipal Corporation
Commissioner, Bidhannagar Municipal Corporation
Commissioner, Asansol Municipal Corporation
Commissioner, Durgapur Municipal Corporation

Under Secretary Govt. of West Bengal

OSD to Chief Secretary

Special Commissioner, GST

CEO ADDA/SIDA/HDA

Additional Districts Magistrate & District Land & Land Reforms Officer
Joint Secretary/ Special Secretary/ Special commissioner in the rank of Special Secretary
Commissioner, Agriculture Income Tax & Profession Tax
Secretary, KMDA”

[F. No. 11031/07/2023- AIS-II (B)]

KAVITA CHAUHAN, Under Secy.

Note: The principal rules were published in the Gazette of India, Extraordinary, vide number G.S.R. 870(E)
dated the 08th September, 2016 and subsequently amended by the following GSR No. and date:-

S. No. GSR No. Date S. No. GSR No. Date
1. 1062 (E) 10.11.2016 18. 928(E) 31.12.2021
2. 1178 (E) 27.12.2016 19. 182(E) 09.03.2022
3. 1194 (E) 30.12.2016 20. 441(E) 10.06.2022
4, 575 (E) 12.06.2017 21. 619(E) 05.08.2022
5. 1382 (E) 10.11.2017 22. 712(E) 20.09.2022
6. 1429 (E) 17.11.2017 23, 758(E) 30.09.2022
7. 1585 (E) 22.12.2017 24, 930(E) 30.12.2022
8. 566 (E) 15.06.2018 25. 98(E) 14.02.2023
9. 819 (E) 28.08.2018 26. 879(E) 06.12.2023




[T @72 3(i)]

GIESEEIRIE EE RS R IE)

11

10. 1124 (E) 16.11.2018 27. 368 (E) 04.07.2024
11. 1222 (E) 19.12.2018 28. 445(E) 23.07.2024
12. 218 (E) 13.03.2019 29. 7(E) 03.01.2025
13. 766 (E) 09.10.2019 30. 79 (E) 27.01.2025
14. 813(E) 30.12.2020 31. 117(E) 04.02.2025
5. 51(E) 28.01.2021 32. 245(E) 21.04.2025
16. 108(E) 09.02.2021 33. 445(E) 03.07.2025
17. 465(E) 01.07.2021
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